IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYOERABAD BENCH
AT HYDERABAD
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DATE OF ORDER : 17-09-1998,

Betusen :-

1.0 .5ankaraiah

2.« B.Kameswars Rso

+es Applicants

And

1. Ehief'Personnsl foicer,'
S€C Rlys, Rail N%layam, Sec'bad,

2, Divisional Railvay Manager,
SC Rlys, Vijayawada Divisiaon,
Vijayawada, Krishna (Dist).
J. Sr.Divisioral Personnel 0Officser,
Vijayawada Oivision, SC Rlys,
Vijayawada, Krishna (Dist).
4. M.D .Shamim L, hY
5. G.V.S5harma

+++ Respondents

Counsei for ths Applicants : Shri B.Narasimha Sarma

Counsel for the Respondsnts : Shri J.R.Gopal Rao,SC for Rlys

CORAM:

THE HON'BLE SHRI R.RANGARAJAN  : MEMBER (A)

THE HON'BLE SHRI é.s.JAI pAéAMESHuAR : mEméER (2)
(Order per Hon'ble Shri R.Rangarajan, Member (A) 5.
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(Drder per Hon'ble Shri R.Rangarajan, Member (A) ).

Heard Sri Jacob for Sri B.Narasimha Sharma, counsel for
the applicant and Mrs.Shakti for Sri J.R.Gopal Rao, lear ned
standing counsel for the respondents. There ars two applicants
in this 0A. Notice has bsen served bn Respondsnt No.S but not

thok o
served on Respondent No.4. In view of the diractinnstgping to be

gaiven in this 0A, even if it is not served on Respondent No.4,

it does not cause any harm to Respondent No.4.

2. -This OA is filed praying fpr declaration that the impugned
proceadingé No.B8/P.535/V1/3/YS dt.15=9-95 whereby the Respondent
Mo;ﬁ and 5 were absorbed as 55/T1 in the scale of $.1EUU~2660

and the proceedings No.B/P,535/VI/0ptg/sM/Oy.55/Vol.3 dt.1.11.95
whereby they were repatriated as Dy.5S from 15-5-87 és‘éﬁbitrary
gnd iliegal and for a consequential direction to the respondents

to adhere to the avenue of promotion chart exclusively meant for
§tation Masters category vide P(T) 529/0ptg/Channel dt.3-7-84

f'or promotions to any grades in the category of Station Masters,

3, When this DA was taken up for hearing, the Llearned counsel
for the applicant submits that in view of the recent judgement of
the Supreme Coprt, respondents 4 and 5 wera brougnt douwn in the
category‘of Station Mésters below that of the applicanta. Hence
their seniority is not effected on bfinging the party respondenia

into Station Masters category. In view of the above, the appli-

-

cants does not stand to losé promotion or /4 any other eap‘%.
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Hence the fﬁ??iﬁiiﬁﬁjﬁ?;é%@g}ginal Application has become infruc-
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tupus,.

4. Accordingly the Original Application is disposed of as

Hgvilin iy Fouunig il ueLuuigs. WW ULl ugry o9 wWuW «UJVDe

(6'.8,IAI-PARAMESHWAR)
‘Member (A)

‘4¢;Eiz§zgg$mber (3)
= N N

Dated:_17th_September, 1998, - \l()} Qﬁh“““ .

o e e I A AP Y S Sy e by v e ot b S o T - —

Dictated in 0Open Court.
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A, 327/96
Copy toi-

1% The Chisf Personnel Officer, SeC.Rly, Rail Nilayam, Secunderabad

2. The Divisional Railuay Hanager. S.C.Rlys, Uijayauada Divisinn,
: Vijayauada, Krishnae - _ .

e

3 Sré Diviaianul Paraennal OfPicer, Uijaya&ada Bivisina,
SC Rlys, Vijayawada, Krishna.

8 ena:cOpy te Mr.BiMsresimha Sarma, Aﬁwucata, CAT., Hyd.
5) One cepy to Mri JiRiGepsl Rao, SC for Rlys, CAT., Hyd.
6. One copy tq¢73RW(A), CAT., Hyde

7. Dne duplicate copye
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CIN THE SENTTIAL ADMIMISTATIVE TRIZUMAL

HYDERA 2D DENCH HYDanan

THE HON'2LZ SHRI R.3ad040A3AN 2 m(A)

AND

THE HON'ALZ SHRI 5.3.J41 AARAMEZSHUAR:
M{3)
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